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Anti-National Activities of Naxalites

349. SHRI R. S. PANDEY : Will the 
Minister of HOME AT-PAIRS (GRIH 
MANTRI) be pleased to state :

(a) whether Government are aware that 
the Naxalites are still carrying on their anti
national and destructive activities in 
different parts of the country ;

(b) if so, what is the Government’s 
assessment of the effectiveness of the steps 
taken so far to curb such activities of the 
Naxalites ; and

(c) the steps that are being taken by 
Government to deal with their activities in 
future ?

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (GRIH 
MANTRALAYA MEN RAJYA MANTRI) 
(SHRI K. C. PA NT): (a) and (b). The 
States and Union Territories mainly affected 
by the activities of the Naxalites and allied 
extremist groups are West Bengal, Bihar, 
Andhra Pradesh, Punjab, Kerala, Assam, 
Orissa, Uttar Pradesh and Tripura. Such 
activities have been kept under control in 
Andhra Pradesh, Assam, Kerala, Uttar 
Pradesh, Putyab, Orissa and Tripura. In 
West Bengal and Bihar, however, the situa
tion continues to cause concern,
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(c) The Central Government has been 

maintaining close touch with the State 
Govemments/Union Territories Administra
tions who are taking firm action under the 
law to counter the activities of the Naxa
lites and allied extremist groups. Central 
Government are also providing to the State 
Governments wherever nccessary all reason
able assistance including additional armed 
police reinforcements, wireless and other 
equipment and pooling of intelligence.

A.l.R. Artistes’ Demands

350. SHRI R. S. PANDEY : Will the 
Minister of INFORMATION AND BROAD
CASTING (SOOCHANA AUR PRASARAN 
MANTRI) be pleased to state :

(a) whether artistes of the All India 
Radio have made certain demands for 
better working conditions and emoluments ;

(b) if so, the details thereof ; and

(c) whether Government have con
sidered those demands and taken any 
decision in the matter ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING (SOOCIIANA AUR 
PRASARAN MANTRALAYA MEN UP- 
MANTRI) (SHRI DHARAM BIR SINHA) :
(a) Yes, Sir.

(b) The demands relate to matters like 
security or service, revision of fee scales, 
promotional avenues, family pension and 
other retirement benefits, amenities for 
Staff Artistes at Stations, etc.

(c) These are under consideration and 
decisions with regard to some of them are 
expected to be taken shortly.
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